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Mr. Abhishek Anand, Mr. Rohit Singh, Advocates for R-2. 
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O R D E R 
(Virtual Mode) 

 

21.01.2021   Learned Counsel for the parties appear and inform that 

pleadings are complete in this case. 

 List the Appeal ‘For-Hearing’ on 15th February, 2021.  

   

    

                                  [Justice Anant Bijay Singh]  
Member (Judicial) 

 

 
 

 
          [Ms. Shreesha Merla] 

Member (Technical) 
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